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{8hr; Balgovind Verma)

by the President in relation to the
State of Tamil Nadu, [Placed in
Library. See No. LT-11235/78.}

(i2) A statement explaining the
reasons for not laying simultaneous-
ly the Hind; version of the above
, Notification, [Placed in Library. See
No. LT-11235/76.)

.

MESSAGES FROM RAJYA SABHA

SECRETARY-GENERAL: Sir, 1
have to report the following meszages
received from the Secretary-General
of Rajya Sabha:—

(i+ "“In accordance with the pro-
visions of sub-rule (8) of rule 186
of the Rules of Procedure and Con-
duct of Business in the Rajya Subha,
1 am directed to return herewith the
Appropriation (No, 5) Bill, 1976,
which was passed by the Lok Sabha
at its sitting hely on the 20th
August, 1976, and transmitteg to the
Ra:va Sabha for its recommenda-
tior. and to state that this House has
no recommendations to make to the
Lok Sabha in recard to the sad
Bili *

(1.) “In accordance with the pro-
visiong of sub-i1ule (6) of rule 186
of the Rules of Procedure and Con-
duct of Businesy in the Rajya Sabha,
I an directed {0 return hercw tn
the¢ Tami Nadu Appropriation (No,
8) Ball, 1976. which was passed by
the Lok Sahhy ut its sitting held on
the 23rd August, 1976, and transmit-
ted to the Rajya Sabha for its 10-
corrmendations and to state that this
House has no recommendation; v
make to the Lok Sabha in regied to
the said Bill"

(ui) “In accordance with the pro-
visions of sub-rule (6) of rule 188
of the Rules of Procedure and Con-
duct of Business i the Rajya Sobha,
I am directed to return herewith
the Pondicherry Appropriation (No.
3) Bill. 1976, which was passcd by
the Lok Sabha ut its sitting held on
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the 23rd Augusg, 1978, *od
transmulied te the Rajya Seibhe for
it; recommendations and o sitle
that this House has no recpmmende-
tiong to make to the Lok Sabiva in
ragard to the saig¢ BilL”

—.

12.84 hrs.

/CALLING ATTENTION TO MATTER

OF URGENT PUBLIC IMPORTANRCE

SCANTY SUPPLY OF WATER Im Cavvery
DELTA /

SHRI K. GOPAL (Karur): Sir,
I call the attention of the Minister of
Agriculture ang Irrigation to the fol-
lowing matter of public importance
and I request that he may make a
statement thereon: —

“The situation created in Cauvery
delta owing to scanty supply of
water from Krishnaraja Sagar and
other gams and poor storize in the
Mztttur reservoir,”

SHRI K, LAKKAPPA (Tumkur):
Sir, I rise on g point of order. My
point of order is regarding the prace-
dure The scarcity conditions prevail
not only in Madras State but in other
Stateg tov in  the country Magy
Members have earliar submitteg re-
garding the scarcity conditions pre-
vailing in their States. Scaraty
condition js also prevailing jn Kar-
natakg State, That notice has not bean
admitted. When talks are going on, ,
the Minister is here making n state-
ment....

MR SPEAKER: Order, please 1
am verv sorry. There cannot be any
point of order against the decision of
the Chair. I will not allow that.

SHR! K LAKKAPPA: Wil you
kindly listen to me, Sir? (Interrup-
tions)

MR. SPEAKER: You are rabsing
objection against that. I am sorey 1
am not allowing that,



